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INTRODUCTION 

I, the Chainnan of the Estim.ates Committee, having been autho-
• rised by the Committee, present this Hundred and Forty-third Report 

on the action taken by Government on the recommendations contain-
ed in the Sixteenth Report (Second Lok Sabha) of the Estimates 
Committee on the late Ministry of Education and Scientific Research-
National Archives of India, etc. 

2. The Sixteenth Report of the Estimates Committee was present-
ed to Lok Sabha on the 26th April, 1958. Government furnished 
their comments on the recommendations contained in the Report 
between 10th September 1958 and lst December 1959. These re-
plies were considered by Study Group 'F' of the Estimates Committee 
(1959-60) on the 4th March, 1960. Government were requested 
thereafter to furnish further information on points arising out of their 
replies on certain recommendations. The latter replies were th~ 
examined by Study Group 'E' of the Estimates Committee (1960-61) 
on the 19th December, 1960. The draft Report was adopted by the 
Committee on the 26th September, 1961. 

3. The Report has been divided into the following four Chap-
ters:-

1. Report. 
II. Recommendations that have been accepted by Government. 
lTI. Replies of Government that have been accepted by the 

Committee. 
IV. Replies of Government that have not been finally accepted 

by the Committee. 
4. An analysis of the action taken by Government on the recom-

mendations contained in the Sixteenth Report (Second Lok Sabha) of 
the Estimates Committee is given in Appendix HI. It would be ob-
served therefrom that out of 96 recommendations made in the Report. 
67 recommendations i.e. 69.8 per cent have been accepted fully by 
Government, while 19 recommendations i.e. 19.8 per cent have been 
accepted partly. Of the rest, replies of Government in respect of 6 
recommendations i.t'. 6.2 per cent have been accepted by the Com-
mittee. while those in respect of 4 recommendations i.t'. 4.2 per cent 
have not been accepted by the Committee. 

NEW Dam-I: 
December 4. ] 961. 
A~;'ahayaniin~·-1883( Saka). 

911 (Aii) LS-IA 
(v) 

H. C. DASAPPA, 
Chairman. 

Estimate ... Committee. 



CHAPTER I 

• REPORT 

The Estimates Committee are glad to state that the point. 
brought out in their Sixteenth Report (Second Lok Sabha) have 
been replied to by Government generally to their satisfaction. There 
are, however, four recommendationa replies to which have not been 
accepted by the Committee and have been commented. upon in 
Chapter IV of this Report. 

During evidence in the course of examination of the estimates 
relating to the late Ministry of Education and Scientific Research 
(National Archives of India etc.), the Committee were wormed. 
by a representative of that Ministry on the subject of depytation 
of an ofticer with a second class degree for training abroad that 
there was no other officer possessing first class degree in the depart-
ment who could be selected for training. This information was 
recorded in the minutes of the proceedings which were later laid 
on the Table of the House. The Committee were, however, inform-
ed by a Member of Parliament that the information was factually 
incorrect. The Ministry who were thereupon addressed in the 
matter confirmed that the information earlier supplied to the Com-
mittee was not factually correct and expressed regrets therefor. In 
view of the regret expressed by the Ministry, the Committee do 
not desire to pursue the matter further. Th.e1l would, however, like 
to observe that correct. information 3hould be given to the Commit
tee in evidence. A witness should at least eMUre that the 
information. given by him. is factually correct when the copy of his 
evidence goa to him. later for correction and while returning the 
copy-point out that there ha3 heen a mi3take in his evidence which 
needs to be corrected. 

'11 (Aii) LS-2 
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APPENDIX I 

(vide Recommendation 5 . in Chapter II) 

Eztra.c:t. from the proceedings of the Univernty Orant. Commission 
meeting held on 26th and 27th Septembff, 1958 . 

• • • • • 
Item 22: To consider the report of the Advisory Committee on the 

development of Department of Archaeology in Indian 
Universities. 

The Commission accepted the recommendations of the Advisory 
Committee for the development of Department of Archaeology in 
Indian Universities and agreed that assistance' be given to the 
following Universities in the first instance at a scale not exceeding 
lis. 3'5 lakhs Non~recurring and Rs. 75,000 recurring per annum 
per University:-

1. Calcutta 
2. Patna 
3. Allahabad 
4. Poona 
5. Baroda 
6. Madras 

It was &need that the implementation of this .cheme during the 
current plan period would be subject to funds being available. 

The Commission authorised payment of grants to the Universi-
ties on the above scale as and when necessary. 

• • ... • • 
• 

6. 



APPENDIX II .. 
(Vide Recommendations 11 and 32 included Chapter IV) 

Starred Question No. 378 which was answered in the Ra.;1IU. Sabha 
on the 9th March, 1961/18th Phalguna, 1883 (Saka) 

Report 01 the Archives Lei1islation Committee 

·378. Shri SATYACHARAN: Will the Minister of Education be 
pleased to state: 

(a) whether the Archives Legislation Committee, appointed 
by his 'Ministry in August 1959, has submitted its, report; 

(b) if so, what are its recommendations; 
(c) what decisions have been taken by Government in res-

pect of the same; and 
(d) whether Government propose to lay the said report on 

the Table of the House? 

ANSWER 

MINISTER OF EDUCATION (DR. K. L. SHRIMALI): 
(a) Yes, Sir, 

(b), (c) & (d), The Report, at present, a confidential docu-
ment, for official use only, is being examined in consul-
tation with the Central Ministries concerned and the 
Indian Historical Records Commission. . The decision 
regarding the publication of the Report has also yet to 
be taken in consultation with other Central Ministries 
concemed. 



APPBNDIX m 
• Analysjs 0/ the action taken by Gooernmem on eM recommendations contained 

in the 16th Report 0/ the Estimates Committee (Second Lok SaMa) on 
the late MinistrY 0/ Education & Scientific Research 

I, Total number of recommendations made 
'. 

2, Recommendations accepted fully by Government (tlide 
recommendations 1 to 6, 9, 10, 12 to 14, 16, 17, 19 to 
23, 26, 27, 28, 33 to 39, 41, 42, 44 to 52, S5 to 57, 59 to 
63,65,66,70 to 76, 79 to 84, 86, 87, 91 to 93) referred 

. to in Chapter II) 

Number 

Percentage to total 

3, Recommendations accepted by the Government partly or 
with modifications (tlide recommendations No.8, IS, 18, 
24, 29, 30, 31, 54, 58, 67, 68, 69, 77, 78, 88, 90, 94, 95 
and 96) referred to in Chapter III). 

Number 

Percentage to total 

4. Recommendations not accepted by Government but replies 
to which have been accepted by the Committee (tlide 
recommendations NO.7, 40, 43,53,64 and 85) referred to 
in Chapter III) 

Number 

Percentage to total 

5, Reconunendations replies to which have not been accepted 
by the Committee (tlide recommendations 11,25,32 and 
89 referred to in Chapter IV) 

Number 

Percentage to total 

63 
GMGIPND.,..LS I 911 tAii; LS 6-U-6I-Il7S. 

69'8% 

19 

19'8% 

6 
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